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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI

O.A. No. 116 of 2025

IN THE MATTER OF: -

RESIDENT WELFARE ASSOCIATION 
A-l BLOCK JANAKPURI ...APPLICANT

VERSUS

DELHI JAL BOARD & ORS. ...RESPONDENTS

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1 

/DELHI JAL BOARD IN COMPLIANCE OF ORDER 

DATED 25.03.2025

I, Sh. Mukesh Jindal, S/o Sh. R.B. Jindal, aged about 59 years, 

currently posted as Chief Engineer of Delhi Jal Board, 

having office at DJB, Varunalaya, Phase-Il, Jhandewalan, 

New Delhi, do hereby solemnly affirm and declare as 

under­

lie Deponent is well conversant with the facts and 

umstances of the case, as per the records 

ntained by the Department and as such competent 

wear and depose the present affidavit.

That the present Affidavit is being filed in 

compliance of Order dated 25.03.2025 passed by this 

Hon’ble Tribunal. The Respondent No.l/DJB 

reserves its right to file a detailed Para-wise Counter 

Affidavit/Reply, at a later point in time, or if and when

'OiA*
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required by this Hon’ble Tribunal, which could not be 

filed at present due to paucity of time.

3. Vide Order dated 25.03.2025, this Hon’ble Court 

directed the Answering Respondent No.l-DJB to 

ascertain the correct position within one week and take 

appropriate remedial action without delay and till 

remedial action is taken, to ensure supply of clean 

drinking water to the residents of the area concerned by 

alternate mode.

4. It is submitted that in terms of the Order dated 

25.03.2025, the officials of DJB conducted a physical 

site inspection of the area on 27.03.2025 in the presence 

of the office bearer of RWA and resident of A-l Block, 

Janakpuri. A copy of this Inspection Report along with 

relevant photographs is annexed herewith and marked as 

Annexure R-l.

5.

■ /

f*’

As per the above inspection report along with office 

bearer of RWA and resident Al Block, Janakpuri, the 

RWA member, resident complained about overflowing 

of the sewer lines. However, during joint inspection, • * 

about 70 numbers of manholes in the lane of H.No. 16 to , 

H.No. 80 and H.No.83 to H.No.162 of Al Block, • 

Janakpuri were checked and no overflow of sewer line 

was found at any location (GPS photos attached). At pne 

spot in the back side of H.No. 154, water was found 

overflowing but that was from the MCD drain and not 

rbm DJB sewer line which was also shown to RWA

r<
W.
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member and resident during inspection. Photographs 

clicked during the inspection are annexed and marked as 

Annexure R-2.

6. As per the above inspection report along with office 

bearer of RWA and resident Al Block, Janakpuri, as 

regard water contamination, the water quality was 

already checked on 24.03.2025 at the houses of residents,

H.No. Al-38, Al-68, Al-57 & Al-36 and water supply 

was found ok(photograph attached).To again check the 

water quality, samples were again taken on dated 

02.04.2025 from the houses of the residents including the 

house of office bearer of RWA by the Quality Control

Laboratory staff of DJB Water Treatment 

Plant(Haiderpur) in presence of RWA member and

residents. The quality of water of all the samples is also 

found satisfactory. On asking the residents about

providing drinking "water through tankers, they denied. 

Copy of test reports dated 04.04.2025 showing water 
L. N O^S<>quality ok and site photographs are annexed and marked 

Annexure R-3.
Xs per the above inspection report along with office 

/^ta^rer of RWA and resident Al Block, Janakpuri, there 

settlement in 2 stretches of 900 mm dia. main 

peripheral sewer line existing on service road at District

Centre near Metro Piller No. 582. The work of

restoration/repair of both the stretches have been 

initiated and shall start at site on 07.04.2025 and shall be 

completed in 2 months. However, as an interim
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arrangement a sewerage pumping trolley has already 

been installed so as to prevent any sewerage overflow in

VERIFICATION: -

the records and nothing material has been

I

the area. It is once again submitted that there is no 

overflow from sewer lines.

NENT

Cg(W£8T) 
WMMBoard

Verifi^i&tNew Delhi on this day of April 2025 that
j^^^nts of the above affidavit are true and correct to my 

yo'^^wledge based on

*1'$'concealed therefrom.

i i Hr IjU1 
Ilt-lfcU ' ............ %..........

Shn/Smt .-bju.....
3/o Vff/W.'
identtfiCrfby on
nas solemnly 0
. .............
.hat the
nave be — knowledgeme and correct to -

i y-—
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A wuure — I

DELHI JAL BOARD, GOVT. OF NCT. OF DELHI 

OFFICE OF THE EXECUTIVE ENGINEER (D) 082 

A BLOCK UGR, JANAKPURI, NEW DELHI-110058

hi

Mail id : aeem30djb@gmail.com

Inspection Report along with office bearer of RWA and Resident Al 
Block Janakpuri

In compliance to the order dated 25-03-2025 of Hon'ble National Green Tribunal, 
Principal Bench, New Delhi in the matter of Residents Welfare Association Al Block, 
Janakpuri Vs. Delhi Jal Board & Others, to ascertain the correct position, the spot 
inspection was done of the area along with office bearer of RWA and resident on 
dated 27-03-2025.

The following DJB officers, staff and RWA Member, resident were present:

1. Sh. Ramdhan Singh Meena
2. Sh. Ravinder Singh
3. Sh. Harish Kumar
4. Sh. Om Parkash
5. Sh. Parveen Kumar
6. Sh. Anil Aggarwal
7. Sh. Narang

- Executive Engineer(D)-082
- Assistant Engineer (M)-30
- Junior Engineer (M)-30
- Assistant Sanitary Inspector (Janakpuri)
- Field Assistant
- RWA Member
- Resident

1. The RWA member, resident complained about overflowing of the sewer lines. 
However, during joint inspection, about 70 numbers of manholes in the lane 
of H.No. 16 to H.No. 80 and H.No.83 to H.No.162 of Al Block, Janakpuri were 
checked and no overflow of sewer line was found at any location (GPS photos 
attached). At one spot in the back side of H.No. 154, water was found 
overflowing but that was from the MCD drain and not from DJB sewer line 
which was also shown to RWA member and resident during inspection.

2. As regard water contamination, the water quality was already checked on 
24.03.2025 at the houses of residents, H.No. Al-38, Al-68, Al-57 & Al-36 
and water supply was found ok(photograph attached).
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6
To again check the water quality, samples were again taken on dated 
02.04.2025 from the houses of the residents including the house of office 
bearer of RWA by the Quality Control Laboratory staff of DJB Water Treatment 
Plant(Haiderpur) in presence of RWA member and residents. The quality of 
water of all the samples is also found satisfactory (copy of test reports dated 
04.04.2025 showing water quality ok and site photographs are attached). 
On asking the residents about providing drinking water through tankers, they 
denied.

3. There is settlement in 2 stretches of 900 mm dia. main peripheral sewer line 
existing on service road at District Centre near Metro Piller No. 582. The work 
of restoration/repair of both the stretches have been initiated and shall start 
at site on 07.04.2025 and shall be completed in 2 months. However, as an 
interim arrangement a sewerage pumping trolley has already been installed 
so as to prevent any sewerage overflow in the area. It is once again submitted 
that there is no overflow from sewer lines.

JE(M)-30
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ANNEXURE R3 13

Test Results

1 (7^)

!>el»n Ja| Uoiuxl

DELHI JAL BOARD ( GOVT. OF N.C.T. DELHI ) 
QUALITY CONTROL LABORATORY, 

WATER TREATMENT PLANT HAIDERPUR, 
DELHI-110085.

vrrftu c-rh S i ISO 9001

I !l«M cr WJMI QMS

—___ TEST REPORT .1
Jjahire of sample: Drinking water/Public Complaint _____________________________ 1

Customer Name Mr. Om Prakash Unique Identification No. A42425
Customer Address H.No. - A-1/82, Ground Floor, 

Block A-l, Janakpuri.
Letter no/Receipt
No./Complaint no.

696

Letter date/Complaint date 01.04.2025 Date of Analysis started 03.04.2025
Date of Sample (
Sample Collects

^ollection/Deposit 02.04.2025 Date of Analysis Completed 04.04.2025
?d/deposited by Mr. Kaushlendra Reporting Date 04.04.2025

Sample details-
S. No. Particulars of Samples Quantity of Samples
1. Clear 04 Litre

S.
No.

Characteristics Unit
Test Methods As per IS 10500-2012 Results

Desirable 
limit

Permissible 
limit 1

1. Colour cu IS 3025 Part-4 (2021) 5 15 2 C.U.
2. Odour - IS 3025 Part-5 (2018) Agreeable Agreeable Agreeable
3. Turbidity NTU IS 3025 Part-10 (1984:RA2022) 1 5 2.97
4. Electrical Conductivity at 25°C piS/cm IS 3025 Part -14 (2013:RA2019) - - 286.0
5. Total Dissolved Solids at 180°C mg/l IS 3025 Part-16 (2023) 500 2000 185.9
6. pH at 25°C - IS 3025 Part-11 (2022) 6.5-8.5 No relaxation 7.6
7. Phenolphthalein Alkalinity mg/l IS 3025 Part -23(1986:RA2019) - - Nil
8. Total Alkalinity as CaCO3 mg/l IS 3025 Part -23(1986:RA2019) 200 600 80.0
9. Total Hardness as CaCO3 mg/l IS 3025 Part -21(2009:RA2019) 200 600 122.0
10. Ammonical-Nitrogen mg/l IS 3025 Part-34 (1988:RA2019) 0.5 No relaxation ND
11. Nitrite (N) mg/l IS 3025 Part-34 (1988:RA2019) - - ND
12. Chlorides as Cl mg/l IS 3025 Part -32 (1988:RA2019) 250 1000 12.0
13. Residual Chlorine mg/l IS 3025 Part-26 :2021 0.2 1.0 0.81

14. Coliform Count MPN/lOOml IS 1622 ( 1981) Nil Nil 0

Remark: On the basis of above tested parameters, water sample 1 found satisfactory and may be used 
for drinking purpose.

Tested By
(Asstt. Chemist)

Reviewed By 
(Chemist)

Authorized Signatory 
(ACWA HP -1)

Disclaimer
1. This report should not be produced partly or full without approval of signatory authority for legal purposes.

2. The results apply to the sample as received.
3. Samples will be stored for a period of 03 days from the date of issue of test report.
4. This laboratory does not hold any responsibility for variation In results for samples kept on hoi or want o c an ic
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DELHI JAL BOARD ( GOVT. OF N.C.T. DELHI ) 
QUALITY CONTROL LABORATORY, 

WATER TREATMENT PLANT HAIDERPUR, 
DELHI-110085.

Test Results

—-----------------  TEST REPORTjyatujcofsamnl e: D ri nl, in,T„,-1.„„/n..L i:. .1 Customer Name ------b-------
1 CustomenAddress

Letter datp/Cnmrininf- ^1^4.

i / ruunc compiamt 
_Mr. Anil Gupta Unique Identification No. A62425

H.No. - A-l/52, Ground Floor,
Block A-l, Janakpuri.

Letter no/Receipt
No./Complaint no.

698

motc/cutripiaint date
Date of Sample Collection/Deposir 01.04.2025

02.04.2025
Date of Analysis started
Date of Analysis Completed

03.04.2025
04.04.2025Jan ipie

Sample details
?a/aeposited by Mr. Kaushlendra Reporting Date 04.04.2025

S. No. Particulars of Samples Quantity of Samples
1. Clear 04 Litre

Remark: On the basis of above tested parameters, water sample 1 found satisfactory and may be used 

for drinking purpose.

S.
No.

Characteristics Unit
Test Methods As per IS 10500-2012 Results

Desirable 
limit

Permissible 
limit 1

1. Colour cu IS 3025 Part-4 (2021) 5 15 2C.U.
2. Odour - IS 3025 Part-5 (2018) Agreeable Agreeable Agreeable
3. Turbidity NTU IS 3025 Part-10 (1984:RA2022) 1 5 2.89
4. Electrical Conductivity at 25°C pS/cm IS 3025 Part -14 (2013:RA2019) - - 289.0

5. Total Dissolved Solids at 180°C mg/l IS 3025 Part-16 (2023) 500 2000 187.85
5. pH at 25°C - IS 3025 Part-11 (2022) 6.5-8.5 No relaxation 7.5
r Phenolphthalein Alkalinity mg/l IS 3025 Part -23(1986:RA2019) - - Nil

Total Alkalinity as CaCO3 mg/l IS 3025 Part -23(1986:RA2019) 200 600 82.0

Total Hardness as CaCO3 mg/l IS 3025 Part -21(2009:RA2019) 200 600 126.0

3. Ammonical-Nitrogen mg/l IS 3025 Part-34 (1988:RA2019) 0.5 No relaxation ND

L. Nitrite (N) mg/l IS 3025 Part-34 (1988:RA2019) -- - ND

Chlorides as Cl mg/l IS 3025 Part -32 (1988:RA2019) 250 1000 11.0
! Residual Chlorine mg/l IS 3025 Part-26 :2021 0.2 1.0 0.33

Coliform Count MPN/lOOml IS 1622 (1981) Nil Nil 0

Tested By 
(Asstt. Chemist)

Reviewed By 
(Chemist)

Authorized signatory 
(ACWA HP -1)

full without approval of signatory authority for legal purposes.

 £.

Disclaimer
1. This report should not be produced partly or
2 The results apply to the sample as received.
3. Samples will be stored for a period of 03 days from the date of issue of test report.  

i_ _i_i r _
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Delhi Jul Hoard

TEST REPORT

Test Results

Nature of sam

e details-

DELHI JAL BOARD ( GOVT. OF N.C.T. DELHI ) 
QUALITY CONTROL LABORATORY, 

WATER TREATMENT PLANT HAIDERPUR, 
DELHI-110085.

Quantity of Samples
04 Litre

Customer Name Mr. Ravinder Lamba Unique Identification No. A72425
Customer Address H.No. - A-l/353, Ground

Floor, Block A-l, Janakpuri.
Letter no/Receipt
No./Complaint no.

699

Letter date/Complaint date 01.04.2025 Date of Analysis started 03.04.2025
Date of Sample Collection/Deposit 02.04.2025 Date of Analysis Completed 04.04.2025
Sample Collected/deposited by Mr. Kaushlendra Reporting Date 04.04.2025

S. No. Particulars of Samples
1. Clear

S.
No.

Characteristics Unit
Test Methods As per IS 10500-2012 Results

Desirable 
limit

Permissible
limit 1

1. Colour cu IS 3025 Part-4 (2021) 5 15 2 C.U.
2. Odour __ IS 3025 Part-5 (2018) Agreeable Agreeable Agreeab
3. Turbidity NTU IS 3025 Part-10 (1984:RA2022) 1 5 2.93
4. Electrical Conductivity at 25°C pS/cm IS 3025 Part -14 (2013:RA2019) - - 285.0

5. Total Dissolved Solids at 180°C mg/l IS 3025 Part-16 (2023) 500 2000 185.25

6. pH at25°C -- IS 3025 Part-11 (2022) 6.5-8.5 No relaxation 7.5

7. Phenolphthalein Alkalinity mg/l IS 3025 Part -23(1986:RA2019) - - Nil

8. Total Alkalinity as CaCO3 mg/l IS 3025 Part -23(1986:RA2019) 200 600 81.0

9. Total Hardness as CaCO3 mg/l IS 3025 Part -21(2009:RA2019) 200 600 127.0

10. Ammonical-Nitrogen mg/l IS 3025 Part-34 (1988:RA2019) 0.5 No relaxation ND

11. Nitrite (N) mg/l IS 3025 Part-34 (1988:RA2019) -- - ND

12. Chlorides as Cl mg/l IS 3025 Part -32 (1988:RA2019) 250 1000 12.0

13. Residual Chlorine mg/l IS 3025 Part -26 :2021 0.2 1.0 0.80

| 14. Coliform Count MPN/lOOml IS 1622 ( 1981) Nil Nil 0

Remark: On the basis of above tested parameters, water sample 1 found satisfactory and may be used 

for drinking purpose.

Tested By 
(Asstt. Chemist)

Reviewed By 
(Chemist)

Mb-
Authorized Signatory 

(ACWA HP -1)

full without approval of signatory authority for legal purposes.Disclaimer
1. This report should not be produced partly or
2. The results apply to the sample as received.
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TEST REPORT

Test Results

Nature e:

DELHI JAL BOARD ( GOVT. OF N.C.T. DELHI ) 
QUALITY CONTROL LABORATORY, 

WATER TREATMENT PLANT HAIDERPUR, 
DELHI-110085.

Customer Name Mr. Darsh Goyal Unique Identification No. A82425
Customer Address H.No. - A-l/32,Upper Ground 

Floor, Block A-l, Janakpuri.
Letter no/Receipt
No./Complaint no.

700

Letter date/Complaint date 01.04.2025 Date of Analysis started 03.04.2025
Date of Sample Collection/Deposit 02.04.2025 Date of Analysis Completed 04.04.2025
Sample Collected/deposited by Mr. Kaushlendra Reporting Date 04.04.2025
Sample details-
S. No. Particulars of Samples Quantity of Samples
1. Clear 04 Litre

S.
No.

Characteristics Unit
Test Methods As per IS

Desirable 
limit

10500-2012
Permissible 

limit

Results

1
1. Colour cu IS 3025 Part-4 (2021) 5 15 2 C.U.
2. Odour IS 3025 Part-5 (2018) Agreeable Agreeable Agreeable
3. Turbidity NTU IS 3025 Part-10 (1984:RA2022) 1 5 2.79
4. Electrical Conductivity at 25°C pS/cm IS 3025 Part -14 (2013:RA2019) - - 288.0

5. Total Dissolved Solids at 180°C mg/l IS 3025 Part-16 (2023) 500 2000 187.2
6. pH at 25°C -- IS 3025 Part-11 (2022) 6.5-8.5 No relaxation 7.6
7. Phenolphthalein Alkalinity mg/l IS 3025 Part -23(1986:RA2019) -- - Nil
8. Total Alkalinity as CaCO3 mg/l IS 3025 Part -23(1986:RA2019) 200 600 83.0

9. Total Hardness as CaCO3 mg/l IS 3025 Part -21(2009:RA2019) 200 600 128.0

10. Ammonical-Nitrogen mg/l IS 3025 Part-34 (1988:RA2019) 0.5 No relaxation ND

11. Nitrite (N) mg/l IS 3025 Part-34 (1988:RA2019) -- - ND

12. Chlorides as Cl mg/l IS 3025 Part -32 (1988:RA2019) 250 1000 12.0

13. Residual Chlorine mg/l IS 3025 Part-26 :2021 0.2 1.0 0.60

14. Coliform Count MPN/lOOml IS 1622 ( 1981) Nil Nil 0

Remark: On the basis of above tested parameters, water sample 1 found satisfactory and may be used 
for drinking purpose.

Tested By 
(Asstt. Chemist)

Mi 

Reviewed By
(Chemist)

AM———
Authorized Signatory 

(ACWA HP -1)

full without approval of signatory authority for legal purposes.Disclaimer
1. This report should not be produced partly or
2. The results apply to the sample as received.
3. Samples will be stored for a period of 03 days from the date of Issue of test repo • clarification.
4. This laboratory does not hold any responsibility for variation in resuits for samples kept on hold for want
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Prabhsahay Kaur <sahayk@gmail.com>

Advance Service of Short affidavit on behalf of Respondent No. 1/DJB in O.A
116/2025 "RWA A-1 Block Janakpuri vs. DJB & Ors."
1 message

Prabhsahay Kaur <sahayk@gmail.com> Mon, Apr 7, 2025 at 12:38 PM
To: office@lahotiadvocates.com

Sir,

Please find the attached Short affidavit on behalf of Respondent No. 1/DJB in O.A 116/2025 "RWA A-1 Block
Janakpuri vs. DJB & Ors."
The abovecaptioned matter is coming up on 08.04.2025

This mail would be deemed as service as per Delhi High Court Rules.

Request you to acknowledge the same

-- 

Regards
Prabhsahay Kaur
Standing counsel, DJB
Phone: 98101-58581, 23387441
Off: L-24, 2nd Floor, Hauz Khas Enclave, New Delhi 110016
Chamber: 184, Block 2, Delhi High Court, New Delhi-03

--

Regards
Prabhsahay Kaur
Advocate
Phone: 98101-58581, 23387441
Off: L-24, 2nd Floor, Hauz Khas Enclave, New Delhi 110016
Chamber: 184, Block 2, Delhi High Court, New Delhi-03

FINAL RWA.pdf
16920K
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